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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  1808/2020

KALYANI TRANSCO                                    Appellant(s)

                                VERSUS

M/S BHUSHAN POWER AND STEEL LTD. & ORS.            Respondent(s)

([ TOP OF THE BOARD ] )
 
Date : 08-04-2021 This appeal was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE A.S. BOPANNA
         HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Appellant(s)    Ms. Charu Ambwani, AOR
                   
For Respondent(s) Mr. Harish Salve, Sr. Adv. (Mentioned by)

Mr. Gopal Jain, Sr. Adv. 
Mr. Manmeet Singh, Adv 
Mr. Anugrah Robin Frey, Adv. 
Ms. Nishtha Chaturvedi, Adv. 

                    Mr. Akhil Anand, AOR

Dr. Abhishek Manu Singhvi, SR. Adv. 
Mr. Bishwajit Dubey, Adv. 
Mr. Spandan Biswal, Adv. 
Ms. Srideepa Bhattacharyya, Adv. 
Mr Prafful Goyal, Adv. 

                    M/S.  Cyril Amarchand Mangaldas Aor, AOR

                    Mr. S. S. Shroff, AOR
                    Mr. Mukesh Kumar Maroria, AOR
                    Mr. B. Krishna Prasad, AOR
                    Dr. Vinod Kumar Tewari, AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

 List the matter along with the connected matters before the

Bench Headed by Hon’ble Mr. Justice Rohinton Fali Nariman. 

(ASHWANI KUMAR)                            (INDU KUMARI POKHRIYAL)
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